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Two pd-hoc employees were not
J&tﬂy ‘included in the Service as
they were not ing duty posts on
the commencement of the BService
namely, 1-8.1960. They were Rhowever

subsequently absorbed in Gared IV of

the Service,
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Clash among HM.T Workers

2283. SHRI C K CHANDRAPPAN:
Will the Minister of INDUSTRY AND
C1VIL. SUPFLIES be pleased to state:

(a) whether Government are oware
that there was recently a clash bet-
ween two sections of the workers in
HMT., Bangalore, which resulted in
the arrest of AITUC workers and a
lightening strike in the HMT, and

(b) if so, the steps Government
propose to take for putting an end to
this situation?
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THE MINISTER -OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C GEORGE)
(a) Yes Sir

(b) Gosernment are keeping a strict
watch on the industrial relations of
HMT Unions and the Unit management
have been reguested to ensure main-
tenance of industrial peace
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Study of effect of sex and viclence
ridden fitms on children

2285 SHRI S N, SINGH DEO Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) wuether his Ministry propose to
carry out a study of the effect of sex
and violence ridden fllms on juvenile
delinquency 1n the country; and

(b) 1f s0, the steps taken in this
regard so fary

I'HE DERPUIrY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b) Under the
Fifth Plan Scheme, a Directoraie of
Evaluation of Information and Publi-
city has been set up to underiake
studies through professional agencies
in the country to assess the reach and
impact of the various media including
films It :s proposed to set up a pro-
ject to stucy the impact of crime films
on youngsters

Study carried out by International
Experts on investment climate in
developed and developing Nations

2286 SHRI S N SINGH DEO Wwil
the Minister of PLANNING be pleaged
to state

(a) whether the Government are
aware of a study carried out by Mr.
Frederick Hanser, Assoclate Professor
at the College of Business and Econo-
mics, Delaware University and his
team of B8 Internationa] experts who
have compared the investmeqt climate
of 43 developed gnq developing nations
and ranked India as 4ist among them,

(b) whether the Planming Comrmis-
sion hag taken note of 1it, and

(c) if g0, its reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) to {¢)
A copy of the study carried out by
Mr Frederick Hanser 15 not yet avail-
able and therefore it 1s not possible to
ndicate the reaction of the Planning
Commission thereto





